
CENTRAL ADMINISTRATIVE TI 
AHMEDABAD BENCH 

O.A. NO. 35J OF 11. 

	

DATE OF OECIS!ON 	17-i -L5 

o. jnnathan, 	 Petitioner 

Advocate for the Petitioner 	) 

Versus 

anion of India & ...,rS. 	 Respondents 

Er. A1l Kure5hi 
	 Advocate for the Respondent (s) 

CORAM 

The Hon'ble Mr. 	 AIrnQ. Member. 

The Hon'ble Mr. 

JUDGMENT 

Whether Reporters of Local papers may be allowed to see the Judgment ? 

To be referred to the Reporter or not ? 

Whether their Lordships wish to see the fair copy of the Judgment ? 

Whether it needs to be circulated to other Benches of the Tribunal ? 	/ 
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ell 3. angnathan, 
B, Sorichar uarters, 
Near Law Garden, 
Ellisbridge, Ahrrdabad. 

Serv'ing as Accounts Officer(J) 
Vaijya Bhavan, 
3/h ?iad .)airy, 
Karikar ia Road, Ahmcdabod. 

(vocateg I:r. N.S. 3hevde) 

Versus. 

Jnion of India, 
(Notice to be served through 
The ecretary, Minist_ of 
Telecommunication, New e1hi). 

cene-ral anogcr, 
Telecom iStrict, 
Ram divas Building, 
K.nanur, aharzdabEd. 

(Advocate:Mr. Akil Kureshi) 

Applicant. 

..... Respondents. 

ORAL Oi)ER 

O.A.NQ. 350/1991 

ate 17.11.1995. 

per; kjon'b.le yr. V.Radakrisnnirn, Admn. Member. 

ue ither the appi icant nor his advoc.te 

are present. dismissed for default. 

xlkl-~- 

(V .Radhakr ishnan) 
Mernber(A 

Vt C. 


